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Rod .. t CoIItrol ('a."palllll 

7650. SHRT M. S. OBEROT : 
SHRI K. LAK:£(APPA : 

Will the Minister of FOOD AND 
AGltiCULTURE be J)leallCd to state: 

(a) whether i1 is a fact that the '1I4ian 
.Pests Control Association has; in consul-
tation with the Governm.nt, decided to set 
up a Committee to draw up proposals for 
evolving a nationwide rodent control cam-
paign ; 

(b) if ~o, tj1e outli~ of tbe proposed 
programme; and 

(c) the nature of assistance proposed 
to he given by Government to that 
Committee in their projected campaigning? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) No, Sir. The Govern-
ment of India have not been consulted by 
the Indian Pest Control AssociatioD for 
the setting up of.any Committee for rodent 
control. 

(b) and (e) Does not arise. 

R .. ,omme.datlons nl National Laboar 
c-mi"jo~'s Study Group 

7651. SHRI M. S. OBEROT: Will 
the Minisler of l.ABOUR AND REHABl-
LlTA TlON be pleased to state: 

(a) whether a Study Group of the 
Nlltional Labour Commission has recom-
mended to Government that fertiliser 
industry .should be placed under the control 
oflhc Centrlll Government in respect of 
labour legislation; 

(b) if so, the details of the proposals 
IDIlde and what would be its implications ; 
and '. 

(c) whether State Governments will be 
consulted bewM taking a 4DaI ..asioil in 
the matter? . . 

. THE MINISTER OF LABOUR AND 
REHABILITATION (SHRlI:IATHI): (a) 
Yea.. . . 

(h) The propo.sals lJIl for the consi<lera-
tioD of the National Commission Oil 
Labour. . 

(c) The Commission wiII consult .11 
interests' col)CCrned. inchid\ng the st* 
GoverDDlents. . . 

c..pIaiat from Ea ..... Rail .. ,..·. 
U.i.,. 

7652. SHRI DEVEN SElf: Will t40 
Minister of LABOUR AND lU3fJABILI-
TATION be pleased to state: 

(a) whether it is a fact that on a com-
plaint from the Eastern Railwaymeo', 
Union Asansol, an eDquiry bas heen insti-
tutituted by his Ministry about violatiOll 
of labour laws regarding extra hours of 
work performed aDd non-payment of over-
time for the same; and 

(b) if so, the stage at which the inv .. ti-
gations are at present 1 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): (a) 
No. A complaint has however received 
from some emplo}ees of the Easter Railway 
(Asansol Division), and it is beilig enqdired 
infO. 

(b) The report in the matter is expected 
shortly. . 

Newspaper Employees' Organilati"" 
O""",!,d for tbe Implementation or 

Wage Boards ReeOlBmegdatioDS. 

7653. SHRI DEVEN SEN: 
SHRI SITAR,(M KESRI : 
SHRI RAMAVATAR SHASTRI: 
SHRI lIENI SHANKER. 

SHARMA: 
Will the Minister of LABOUR AND 

REHABILITATION be pleased to state: 
(a) ... hether it is a fact that Central 

Co-ordination Committee of the News-
papers Employees' Organisations, in a meet-
ing at Calcutta on the list March, 1968. 
bas decided to starl an indefinite strike ill 
n __ papers all over Ihe counlry to demand 
implementation of Ihe recommendations of 
the Wage Board's for -Journalists and nem-
journalists ; and 

(b) if so, the actina talcen by Govern-
IDCnt in the matter ? 




